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3153 Reference to agitation in Delhi
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STATEMENT RE ANSWER GIVEN
TO STARRED QUESTION NO. 532
ON THE 12TH DECEMBER, 1968

FUELWOOD PROCURED BY DGBR
'DEEPAK PROJECT'

THE MINISTER OF DEFENCE
(SARDAR SWARAN SINGH): Madam, in
the statement which I had laid on the Table in
reply to Starred Question No. 532 on the 12th
December. 1968. 1 had mentioned the names
of lour local suppliers from whom firewood
had been purchased. The name of one of the
suppliers was given as Shri Mir Mani. It is
now understood that the correct name is Shri
Hira Mani and not Shri Mir Mani.

I take this opportunity to correct the
answer given previously.

REFERENCE TO AGITATION IN DELHI
BY UNEMPLOYED PEOPLE

SHRI BHUPESH GUPTA (West Bengal):
1 took your permission for inviting the
attention of the Prime Minister to the
developments relating to unemployment in
the country. Madam, you, in this House, are
no doubt aware that for the last two days
demonstrations are taking place in the capital
of India to voice the grievances of the
unemployed people all over the country.

THE DEPUTY CHAIRMAN; It
had been mentioned three days ago.

SHRI BHUPESH GUPTA: Yesterday a
large number of young people-both boys and
girls—were on hungei
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strike. And today, I understand, that a large
number of people have also come from all
parts of the country to demonstrate in order to
voice their demands for solving the problems
of unemployment.

I think the House will agree with me that
this is a problem which needs to be given the
utmost attention. In this connection—the
Prime Minister is also here—I would like to
know as to what are her reactions to the me-
moranda and letters submitted to her on
behalf of the All-India Youths Federation and
the All-India Students' r-ederation dated May
14th?

Now, I understand, that they have put
forward certain demands and they have also
pointed out that if this problem is not tackled,
that will affect the lives of the young people.

I would also like to state that in the city
elaborate police arrangements have been
made to-day, to deal with the demonstrators.
Perhaps, it has been made to arrest them. I do
not know what they are going to do with
them? But, I warn the Government that such
steps would be absolutely wrong and highly
provocative. I would, therefore, ask the Prime
Minister to meet them again and discuss the
problems with them and tell them as to what
steps the Government are going to take to
tackle the problem of unemployment among
the educated youths.

THE DEPUTY CHAIRMAN : That you
have already stated.

SHRI BHUPESH GUPTA: Madam, many
of them are educated youths— Engineers—
about 75,000 engineers are unemployed.

THE DEPUTY CHAIRMAN: You have
drawn the attention of the Prime Minister.

SHRI BHUPESH GUPTA: I would like to
hear the Prime Minister and I want nothing
more than this. Why should there be police
arrangements in the capital to get rid of these
young



